No Dues Certificates for Houses/Plots
*3 Shri Aseem Goyal Neneola, MLA (Ambala City):
Will the Urban Local Bodies Minister be pleased to state
whether the no dues certificates in respect of sale and
purchase of houses/plots are being issued timely by the
Municipal Corporation, Ambala City, if not, the reasons

therefor?

DR. KAMAL GUPTA, URBAN LOCAL BODIES MINISTER
Yes Sir, the Department of Urban Local Bodies through
its online portal (i.e., www.ulbhryndc.org) has created
an online mechanism for generation of No Dues
Certificate subject to clearance of all kinds of dues
mentioned in the portal and thus the No Dues
Certificate is generated automatically. There is no
provision for issuance by any authority / official of any
municipality as the same is auto generated. Thus, any
citizen who clears there pending dues on the same
portal will automatically get the No Dues Certificate
which is required for the purpose of registration of
property as mandated by the government because the
Web-HALRIS portal of Revenue Department is fully

integrated with the No Dues Certificate portal.


http://www.ulbhryndc.org/
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